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 during  the  various  sessions  of  Lok
 undertakings  given  by  the  Ministers  Sabha:—

 FOURTH  LOK  SABHA
 Statement  No.  XXIX
 Statement  No.  XXXI
 Statement  No,  XXIX
 Statement  No.  XXXII
 Statement  No  XIX
 Statement  No.  XXII oom

 tf
 he

 Sixth  Session,  1968
 Eighth  Session,  1969
 Ninth  Session,  1969
 Tenth  Session,  1970
 Eleventh  Session,  1970
 Twelfth  Session,  1970.

 FIFTH  LOK  SABHA
 7.  Statement  No.  XXIII
 8.  Statement  No  XV
 9.  Statement  No.  XIV

 10.  Statement  No.  ‘VII
 11.  Statement  No.  V1
 12  Statement  No,  V
 aa  Statement  No.  VI

 14.  Statement  No.  I
 [Placed  in  Library.

 Review  and  ANNUAL  REPORT  OF
 सकट  Rancut  ror  1971-72

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEAVY  INDUSTRY
 (SHRI  SIDDHESHWAR  PRASAD):

 I  beg  to  lay  on  the  Table  a  copy  each
 of  the  following  papers  (Hindi  and
 English  versions)  under  sub-section
 (1)  of  section  619A  of  the  Companies
 Act,  1956:—

 (1)  Review  by  the  Government
 on  the  working  of  the  Heavy
 Engineering  Corporation
 Limited,  Ranchi,  for  the  year
 1971-72.

 (2)  Annual  Report  of  the  Heavy
 Engineering  Corporation
 Limited,  Ranchi,  for  the  year
 1971-72  along  with  the  Audit-
 ed  Accounts  and  the  comments
 of  the  Comptroller  and  Audi-
 tor  General  thereon.
 [Placed  in  Library,
 LT-5465/73.]

 ‘Nava  CEREMONIAL  CONDITIONS  oF
 Seivtce  AnD  MiseLtawrous  (4TH
 Amor.)  RecuLations,  1973  UNDER

 Navy  Act,  1957
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  DEFENCE  (SHRI  J.
 ऊ.  PAYRAHD:  I  beg  to  Tuy  ‘on  ‘the

 Term  Ls—a

 See  No.

 Second  Session,  1971
 Third  Session,  1971
 Fourth  Session,  1972
 Fifth  Session,  1972
 Sixth  Session,  1972
 Seventh  Session,  1973
 Seventh  Session,  1973
 Eighth  Session,  1973.

 See  No.  LT/  5464/73.)
 Table  a  copy  of  the  Naval  Ceremonial,
 Conditions  of  Service  and  Miscel-
 laneous  (Fourth  Amendment)  Regula-
 tions,  1973  (Hindi  and  English  ver-
 sions)  published  in  Notification  No.
 S.R.0.  13(E)  in  Gazette  of  India  dated
 the  8rd  August,  1978,  under  section
 185  of  the  Navy  Act,  1957.  [Placed
 Library.  See  No,  LT-5466/73.]

 Review  anp  ANNUAL  REPORT  OF
 SrNcARENI  -COLLIERTES:  Co.  Lrp.,  FOR
 1971-72,  unper  Companies  Act,  1956

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SUBODH  HANSDA):  I  beg  to
 lay  on  the  Table  a  copy  each  of  the
 following  papers  (Hindi  and  English
 versions)  under  sub-section  (1)  of
 section  619A  of  the  Companies  Act,
 1956: — —

 (1)  Review  by  the  Government
 on  the  working  of  the  Singa-
 reni  Collieries  Company

 Limdtad,  for  the  year  1971-T2.
 (2)  Annual  Report  of  the  Singa-

 reni  Collieries  Company
 Limited,  for  the  year  1971-72
 along  with  fhe  Audited
 Accounts  and  the  Comments


